
\232IT E M NO.7 1                     COURT NO.4               S EC T I O N XIIA

            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

Petition(s) for Special Leave to Appeal (Civil) No(s).1 7 8 0 8 - 1 7 8 0 9 / 2 0 0 5

(From the judgement and order dated 1 7 / 0 2 / 2 0 0 5 in AN No. 7 8 / 1 9 9 4 & CMA
No. 1 7 5 8 1 / 2 0 0 1 of The HIGH COUR T OF A.P AT HYD E R A B A D )

N. SR I H A R I (D) TH. LR S . & ORS.                       Petitioner(s)

                     VE R S U S

N. P R A K A S H & ORS.                        Respondent(s)
(With prayer for interim relief and office report )
WI T H SL P (C) NO. 1 8 4 8 1 of 2 0 0 7
(With office report)
SL P (C) NO. 2 4 6 8 2 - 2 4 6 8 3 of 2 0 0 5
(With office report)
SL P (C) NO. 2 6 4 2 5 - 2 6 4 2 6 of 2 0 0 5
(With prayer for interim relief and office report)
SL P (C) NO. 2 6 4 2 9 of 2 0 0 5
(With appln. for placing on record addl. information and office report)
SL P (C) No. 2 3 0 2 9 - 2 3 0 3 0 / 2 0 0 7
(With office report)
(For final disposal)

Date: 2 8 / 0 1 / 2 0 0 8   These Petitions were called on for hearing today.

CORA M :
    HON’B L E Dr. JUS T I C E ARI J I T PA S A Y A T
    HON’B L E MR. JUS T I C E P.S A T H A S I V A M

For Petitioner(s)            Mr. B.Suyodhan, Adv.
                             Mr. Siddharth P atn ai k, adv.
                             Mr. G.Arun,Adv.
                  Mr. G. Ra m a k r i s h n a P r a s a d,Adv.

                  Mr. D.V.S Hiva P r a s a d,Adv.
                             Mr. P r a m od Dayal, Adv.
                             Mr. Nikunj Dayal, Adv.

                                  Mr. P. S.Mi s h r a , Sr. Adv.
                                  Mr. Tathagat H.Vardh a n, adv.
                                  Mr. Upendra Mishr a, Adv.
                      Mr. Ravi C.Pr a k a s h , Adv.
            Mr. Manu Shanker Mishra,Adv.

                                    -   2 -

                        Mr.   Mukul Rohtagi, Sr. Adv.
                        Mr.   K. R aghvendr ach agulu, Adv.
                        Mr.   Sridhar Potar a j u, Adv.
                        Mr.   D.Julius Ria m a , Adv.

For Respondent(s)     Mr.     D.A.Dave, Sr. adv.
                      Mr.     Vishwan ath a n Shetty, Sr. Adv.
                      Mr.     Nirm al Ku m a r BD L, Adv
                      Mr.     S.Udaya Ku a m r Sagar, Adv.
                      Ms.     Bina Madhavan,Adv.
                      Mr.     Ra mes h Singh, Adv.
            M/S. Lawyer’S     Knit & Co,Adv.

            Mr. P.S. N a r s i m h a , Adv.
                          Mr. Ananga Bhattach a rya,Adv.



                          Mr. Rohit Rao N., Adv.
                          Mr. Somir a n Shar m a , Adv.
                          Mr. Ariba m Guneshwa r Shar m a ,Adv

      UPON hearing counsel the Court made the following
                 OR D E R

                        List the matters on 2 9. 0 1 . 2 0 0 8 .

      (Shashi Sareen)                                        (Virendra Ku m a r)
      Court Master                                             Court Master


